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1.	 Date of Birth:	 20th April, 1965

2.	 Father’s Name:	 (Late) Binoy Bhushan M. Marak

3.	 Mother’s Name:	 Late Roshanara M. Sangma

4.	 Place  of Birth:	 Village Ampati, P.O. Ampati, West 
Garo Hills District, Meghalaya, 
India

5.	 Educational Qualification:	 MBBS

6.	 Permanent Address:	 Village Chengkompara, P.O. 
Ampati, West Garo Hills District, 
Meghalaya, India

7.	 Present Address:	 Upper Nongrim Hills, Opp. NEC 
Building. Shillong -793014

8.	 Tura Address:	 Nehru Hills, Hawakhana, Tura, 
West Garo Hills – 794001, 
Meghalaya.

9.	 Nationality:	 Indian

10.	 Caste/Tribe:	 Scheduled Tribe

11.	 Community:	 Garo

12.	 Religion:	 Christian

13.	 Marital Status:	 Married

14.	 Spouse/ Children Name:

	 Dr. Mukul Manda Sangma .............................20/4/1965

	 Dikkanchi Dalbot Shira, Spouse......................5/8/1965

Dr. MUKUL SANGMA
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	 Miani Dalbot Shira, Daughter..........................18/9/1990

	 Rakchira Dalbot Shira, Daughter....................13/5/1992

	 Rachel Techi Dalbot Shira, Daughter..............8/4/1995

	 Gideon Dalbot Shira, Son...............................21/7/2001

1.	 Born in April, 20th, 1965 at Ampati Village of erstwhile Garo Hills 
in the State of Assam (Undivided Assam)

2.	 Completed Schooling and Passed out Metriculation in 1982, from 
Government High School, Ampati, West Garo Hills.

3.	 Studied Pre-University (Sc) in St. Anthonys College, Shillong 
(1982-1984).

4.	 Studied and passed out MBBS (1984-1990) from Regional 
Institute of Medical Sciences, Imphal, (RIMS), The erstwhile 
North Eastern Regional Medical College (NERMC), Imphal.

5.	 He had been active in Politics from student life and had been a 
Youth Congress Activist while being a Student.

6.	 Held different positions in the Governing body of students 
council Medical of the College (RIMS), Imphal and contributed 
substantially in bringing unity and harmony between the 
outstation students and the local students of the Medical College 
and have been involved in getting the Medical College exempted 
from frequent agitational programmes usually sponsored by local 
NGO’S.

7.	 Practice as a Private Medical Practitioner at private clinic at Tura 
(January 1990-May 1991)

8.	 In May, 1991 joined and served as Medical & Health Officer at 
Zikzak PHC, West Garo Hills under Government of Meghalaya.

9.	 In January 15th,1993 left the Government service to enter into 
active politics.

10.	 In February, 1993 got elected as Independent MLA from 58- 
Ampatigre L.A.,Constituency.
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Positions/Posts Held:

1.	 February, 1993 till September,1993 held the post of Chairman 
Meghalaya Transport Corporation (MTC).

2.	 November, 1996 till February, 1998 held Office of Parliamentary 
Secretary, Government of Meghalaya

3.	 From 3rd August 1998 till September,1999 held office of the 
Cabinet Minister, and held Departments such as Cooperation, 
Fisheries, Taxation etc. Under Government of Meghalaya

4.	 From 8th December,2001 to 4th March,2003 served as Cabinet 
Minister, and held Portfolios such as Taxation, IPR, etc 
Government of Meghalaya.

5.	 March 5th, 2003 till 10th April, 2005 served as Cabinet Minister, 
Government of Meghalaya and look after Taxation, PWD, 
Home (P), Education (both Higher & Technical Education and 
Elementary, and Mass Education), Forest & Environment. 
Information Technology Election, IPR, etc, Departments.

6.	 11th April, 2005 till 6th October, 2005 served as Deputy Chief 
Minister, Government of Meghalaya.

7.	 From 11th March,2007-March, 2008, served as Deputy Chief 
Minister, Government of Meghalaya and Looking after Planning, 
IPR, Election, PID, Power including non-conventional energy, re-
organisation Departments.

8.	 May 2009 served as Deputy Chief Minister i/c Finance, Power 
& Non Conventional energy, Health & F.W., IPR, Horticulture, 
Home (Passport) Administrative Reforms.

9.	 Chief Minister from 20/4/2010 till 6/3/2018

10.	 April 2010 appointed as Chairperson North Eastern Regional 
Power Committee (NERPC).

11.	 On 20th April, 2010 assumed the Office of Chief Minister of 
Meghalaya. Here also held various posts Of Party functionary of 
Indian National Congress in the State of Meghalaya.

12.	 From the Year 1998-1999, held position of General Secretary, 
District Congress Committee, West Garo Hills.
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13.	 From the year 1999 to September, 2000 held position of 
President District Congress Committee, West Garo Hills.

14.	 From November,2000 till November 2007, held the position of the 
General Secretary, Meghalaya Pradesh Congress Committee, i/c 
Frontal Wings etc.

15.	 Actively involved in mobilization of Frontal wings of Indian 
National Congress in the State of Meghalaya

Others:

1.	 Actively involves in Social Work and takes keen interest in 
Mobilization of women for Social awareness And socio-economic 
advancement particularly in the rural areas.

2.	 Regularly involves in various activities of youth development 
programmes including activities in sports, Promotion and 
preservation of culture and had motivated and supported 
formation of over 200 youth Clubs/societies.

3.	 Personally active in undertaking Social Work and is the Chief 
Patron of Ampati Youth Welfare Club Which is the premiere 
organization in promoting Youth Activities in the field of sports 
and Culture In various parts of Garo Hills.

4.	 He is also a Founder Member of Mirachel Foundation which 
is associated with many Social Service Groups and is 
implementing various welfare programmes locally.

5.	 He actively associates with Traditional Institution like Nokma 
Council in Garo Hills which is the premiere organization of 
the Traditional Heads of Garos and he a strong advocate 
empowerment of people and traditional Institutions.

6.	 Strong advocate of measures for Social and Economic 
Empowerment of people and Traditional Institutions and was 
instrumental in giving the shape of the present guidelines 
for implementation Of the NREGS in Meghalaya involving 
community and traditional Institutions wherein the Village 
Employment Council (VEC) propose and implement the 
schemes. The VEC is a non political entity.
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7.	 On 20th April,2010 Dr. Mukul Sangma, sworn in as the Chief 
Minister of Meghalaya.

8.	 On 5th March,2013 sworn in for the second time as the Chief 
Minister of Meghalaya.

9.	 In March 2018, contested from two Constituencies namely 
53-Ampati and 41-Songsak Constituency And won from both 
Constituencies as INC Candidate.

10.	 Presently holding the post of Leader of Opposition.
                                                 


